- CENTRAL _ADMIN ISTRAT IVE TRIBUNAL
e | ~ BANGALORE BENCH

Second Floor, :
Commercial Complex,
Indirenagar, :
BANGALORE -~ 56C 033.

Dated: 22 MAR 1995

APPLICATION NO.- 148/1995 and 172 to 197 of 1995.

' APPLICANTS: gri . P.Neelamegan8&twenty six others.,
v/s. -

REsI{NDENTS :The Air Offlcer Commandlng,Alr Force Station,
Bangalore and others., :

To
1. Sri.D.Leelakrishnan,Advocate,
- No.54/1,G-5, Brigade Links,

First Main Road,Seshadripuranm,
Bangalore=560 020,

2. The Chief of Air Staff,
' - Air Headquarters,Vayu Bhavan,
New Delhi-110 0Ol.

3. The Officer-in-Charge,

c - 58,S8ingle Unit,Air Force,
Chlmney Hllls,Chlkkabanawara Post.
Bangalore-560 090. :

a4, - Sri.M.S, PadmaraJaiah Senior Central
Govt.Stng.Counsel,High Court Bldg,
Bangalore-560 001.

'SubJect - F'rwardlng copies of the Orders passed by the
Central Administrative Tribunal,Bangalore-38.
——— XXX

Please find enclosed herswith a copy of -the Order/
St ay Prder/Intcrlm Order, passed by this Tribunal in the above_
mentlohed application(s) cr109-03-1995.
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CENTRAL ADMINISTRATIVE TRIBUAL: BANGALORE BENCH:BANGALORE

ORIGINAL APPLICATIONS NOS 148, 172 TO 197 OF 1995

THURSDAY, THIS THE OTH DAY OF MARCH,1995.

Mr.Justice P.K.Shyamsunda},

Mr. T.V.Ramanan,

1. P.Neelamegan,
‘S/o Sri Pakkiriswamy,
Aged about 26 years,
Care of P.Venkatesh, No.556,
-1st Stage, Kuvempunagar,
‘Jalahalli East, Bangalore—560 014.

2. C Kannan,
S/o late Chinna Thambi,
‘Aged about 30 years,
residing at Kathanagar,

Jalahalli West,Bangalore-560 015.

3. ‘Samuel, :
S/o Sri Thirupalaiah,
Aged about 28 years,
‘residing at Ramachandrapuram,
-Jalahalli, Pangalore-560 013.

4, Suresh,
‘Son of Guruvaiah,
‘Aged about 23 years,
Mahesh Stores, K.G.Halli,
Jalahalli west, Bangalore-560 015.

5. ‘V.Peddanna,
S/o Sri Venkataiah,
Aged about 25 years,
Residing ‘Abbigere Colony,
Chikkabanavar, Bangalore-5060 090.

6. Jesurathnasm,
S/o Sri Narayan,
Aged about 27 years,
Care of Dholi iuniswamy,
Ramachandrapuram,
Bangalore-560 013.

7. G.Srinivasalu,
S/o Sri Thirupalk,
‘Aged about 27 years, ’
Care of Erriah, Appigere Colony,
Chikkabanavar Post,
‘Bangalore-560 090.

E.Venkatesh,

S/o Sri Ramaiah,

Aged about 26 years,
Kuvempunagar, 1I Stage, »
, Jalahalli East, Bangalore-14.

Vice-Chairman.

.. Member{(A)

.. Applicants(Contd..}




9.

Venkateshwaralu,

~S§/o0 Sri Kondaiah,

10'

11,

12.

13.

14.

15,

16.

17.

18‘

Aged about 26 years,
Care of Balaji Stores,
Ramachandrapuram,

'Jalahalli, Bangalore-560 013.

P.Venkatesh,

S/o Sri M.Periaswamy,

Aged about 26 years,

residing at No.558, lst Stage,
Kuvempunagar, Jalahalli East,
Bangalore-560 0l4.

Malakondaiah,

S/o Sri Kondaiah,

Aged about 26 years,

Care of Balaji-Stores,
Ramachandrapuram,

Jalahalli, Bangalore-560 013,

N.Murugan,

S/o Sri NataraJan,_

Aged about 26 years,
Residing at No.54, lst Stage,
Kuvempunagar,Jalahalli East,
Bangalore-14.

Bahadur,

S/o Sri B.Bahadur,

Aged about 30 years,

Residing at No.583, II Stage,
Kuvempunagar, Jalahalli East,
Bangalore-560 014.

P.Obalesh,

Son of Sri Chinnaiah,

Aged about 25 years,

Care of Balaji Stores,
Ramachandrapuram, Jalahalli,
Bangalore-560013. '

Jayakanthan,

S/o Henry,

Aged about 28 years,

C/o Omni Sales Pvt. Limited,
K.G.Halli, Jalahalli West,
Bangalore—560 015.

M.Devadass,

Son of M.Michael,

Aged about 30 years,
reisding at Chethalli,
Jalahalli West,
Bangalore-560 015.

Malyadri,
S/o G.Peraiah,

‘Aged about 24 years,

7th Cross,. K.G.Halli,
Jalahalli West, Bangalore-560 015.

Ra jamohan,

S/o M.Kondaiah,

Aged about 22 years,

C/o V.R.Engg. No0.138/1, Aswathappa
Building, K.G.Hall, .

Jalahalli West,Bangalore-560 015.

.s-Appiicants (Contd..) .

i
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® - 19, Rosaiah
:  S/o Obliah,Aged about 21 years,
. C/o V.R.Engg.No.138/1, Aswathappa_
. Building, K.G.Halli,
Jalahalli West Bangalore—560 015.

- 20." S.Ganesh Murthy,
- 8/o Sangili, Aged about 30 years,
" residing at Kuvempunagar,
. Jalahalli East, Bangalore-560 014.

21. Malakondaiah,
S/o Kondaiah, Aged about :
l o o - 25 years, Care of Balaji Stores,
- Ramachandrapuranm,
Jalaha111 East Bangalore-560 014.

22.°V, Ramanlah
- Son of Ahkiah,
Aged about 25 years,
‘Care of Shri Venkatéswara Stores,
. K.G.Halli, Jalahalli West,
 Bangalore-560 015.

23.-G.Samuel,
:S/o Obalaiah, Aged about "
- 25 years, C/o G.Devadas,
.Residing at No.12, Near F.P.
Hospitals, Ramachandrapuram, ,
-Jalahalli East, Banoalore-560 013.

24, B.Samuel,
'S/o B.Ramaiah,
o -Aged about 26 years,
( - : iCare of Raja Stores,
f ' ‘ Ramachandrapuram, Jalahalli East,
‘Bangalore-560 013.

25. M.dohan, . - _

- .Son of Huniswamy,.
‘Aged about 25 years,
‘Kuvempunagar, II Stage, Jalaha111 East,
fBangalore-560014 '

26..V.Venkataiah, |
’ 5/0 V.Kondaiah, Aged about
26 years, Care.of M/s
‘L.S.Stores, K.G.Halli,
:BEL Post, Jalahalli West,
P ‘ ‘Bangalore-560 015.

| 27. Ramaiah,
' » ’ : "Son of Venkateswaralu,
-Aged about 25 years,
: 'residing at K.G.Halli, ’
x ' . -Jalahalli West, Bangalore 560 015. .. Appllgants in A.Nos.148
X : ' ‘ & 172 TO 197 OF 1995

(By Advocate Shri D Leelakrlshnan)

Ve

‘The Air Officer Commanding,

:Airforce Station,

‘Ministry of Defence, Government

‘of India, Jalahalll, o ‘ : : ' o
iBangalore—SéO 0015. * - " ' .. Respondents{Contd..)
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2. The Air Officer Commandmg—in—Chief, ,
Head Quarters Training Command,
Ministry of Defence, Govermnent of India,
Bangalore~560 006.

3. The Chief of Air Staff,
‘Air Hgs.Ministry of Defence
. 'Vayu Bhavan, New Delhi-110 001.

4. The Officer-in—charge,
‘58, Single Unit, Air Force,
‘ Chimney Hills, Chlkkabanawara Post, :
/ : ‘Bangalore-560 090. o .. Respondents.

(By Standing Counsel Shri M.S.Padmara jaiah)

| A ORDER

Mr.Justice P.K.Shyamsundar,Vice-Chairman:-

- It now transpires that the cases of these applicants _have
been recommended for consideration for abéorption in respondent-
1 estéblishment subject to. the approval and sanotion by the

- Government of India. Under the circumstances, S'nri D.Leela-
- ‘ : krisi‘hﬁén, -learned -counsel for the applicants, says that these
oppl"ications be disposed of takiog note of the aforesaid develop-

ment. which holds out some assurance to the applicants of their

'prosbect of employment in the near future. Having regard to
:.4 {{e aforesaid development, all that we do is to direct respon-

nt-3/The Chief of Air Staff, Air Headquarters, New De1h1 to

A1 dated' 30-6-1992 within‘ a period of 6 months from”the date
of receipt of ra copy of this order andb to give' effect to such
ordefs as may be made thereafter. -We make it cleéx"‘ that in
thesé matters of pfovidiog ‘employment opportunity, respondent-

/4/\4111 not bear any respons1b111ty

B e s - L

sd /—~ - sd/-

-

i - . Section_Officep.__.
; Central Adminjstr

Bangalore Bench .
Bangalorg np/ -

ifke a decision in regard to the proposals pade vide Annexure- ‘

ative Tribynal \fmsER(A) | VICE—C:iAIRmAn. '
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e ln the Central Admlmstratlve Tnbunal
o Bangalore Bench
~ Bangalore.
ORDER SHE

Application No Mﬂg (NEY %497“ 1995

Advocate for Applicant

Advocate for Respondent

T
1 ‘ 4

Date ' Ofﬁ?ce Notes . Orders of Tribunal
— T : |

\ o i‘_ «Wl gPKSZVC/(VR)M(A) ;
OCTOBER 6,1995.

:;’ 'Heard Mr .M.S.Padmarajaiah, léarned _ ;

j; Standing Counsel who appeared _‘i»e.fqre | l

O

AT us for the applicants in M.A.Nd.415‘/9_5. ' ;
In the circumstances we'fjégree' for fur-

ther extensmn of time by 4 months for

comp_llance of the d1rect1ons of the

: IMEBERGY VICEGIEN.
< |
- ; "’{

~ Central Adm nistrative Trlbun'a.l‘
: Bangalore Bench -
. : Bangalore

L
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APPDICANT(S) ;. P.Nesl

RESPONDENTS.
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- Secand Floor, .-:.
"Commercial-GompIex{

Indiranagar, - o
- BANGALCRE =560 03s..

' Contempt / éﬁgtion No. ég;io 98 .‘o'fj1995 .'.i'nD ed22 AP R " ’997

' .

. ‘ 2 T EBNIRAL Dl TeTRATEE TRIBNAL 0
!
!
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:
:

- 148 ‘and 172fto‘i§7Aof.1995.” N

i T',.' ‘
amegan'and'othersy..;’
:Sri.P. P.S.Kshlon, Air Commedre, IAF,Bangalore
and others., e T

Sri;D.Leelakfishnan.ACVQCage,

§-5, Brigade Links,. 54/1, - -
-First Main,Seshadripuram,
Bangalere-20,

oo . '_s'ri.K.N.Chandrashékar.A‘adl.-central o

o Govt.Standing Counsel,Ne. 708, , J
© . . 73rd Cross,3ixth Bdack,Rajajinagar,
S : - Bangalere-10. - .
i.
1 P
i
\
e
f “;
"Sﬁbjeét:—_forwéréibg of.éépieonf;thQJOideis béséed.bylf;
e _-Centrél"AdministrativqCTribunaljBangalore-sek, :
e } S fX'-X-‘)g- . - T ,V " . -
:*.zA.cépy ofithq-Ordcr/StaY”OTdet/IntQ:imfppder;f -
'by.thiqur}bunal ingﬁhe-aboye,stated‘abpli@étio(s)fH
'is;enéloSedﬁfo&uinformaﬁigh ahd'fu:ther-nécegéary:gétion.' |
The Q;de;'was*pfonQuQCcd;pn__ _Eleventh April,1997." R
: B ‘ipp{:quut chis.tx;ar L
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CENTRAL ADMINISTRATIVE TRIBUNAL
'BANGALORE BENCH, BANGALORE

CONTEMPT PETITION NOS.62 TO 98 OF 1996
IN O.A.NOS.148 AND 172 TO 197 OF 1998

FRIDAY THIS THE ELEVENTH DAY OF APRIL, 1997
SHRI T.V. RAMANAN MEMBER(A)
SHRI G. RAMAKRISHNA RAO MEMBER (J )

1. P. Neelamegan,

S§/0: 8hri Pakkiriswamy,
N aged about 27 years,
. C/oi P. Venkatesh, No. 558,
: . Ist. Stage, Kuvempunagar,.
Ja]aha111 East '
Banga]ore - 14

2. C. Kannan,
S8/0; late Chinna Thambi,
aged about 31 years,
R/o: Kanthanagar
Ja]aha111, '
Bangalore - 13

3. Samuel,
S/o! Shr1 Thirupalaiah,
aged about 29 years,
res1d1ng at Ramachandrapuram,
Jalahalili,
Bangalore - 13
4. suresh,
S/o: Guruva1ah :
aged about 24 years,
Mahesh Stores, K.G. Halli, -
Ja]aha111 Est,
Banga1ore - 15

5. V. Peddanna, -

' $/0i8hri Venkatesh,
aged about 26 years,
res1d1ng at Abbigere Colony,
Chikkabanavar,
Bangalore ~ 90

6. qesurathnam

;f“ S7o.$ri Narayan,

. bDN"Néb d“about 28 years,
T Q/o D 11 Muniswamy,
f'Ramacpandrapuram
N%ngam‘e - 13

% r’m ivasalu, —
%/o ;Sg’ﬁ fThirupal, ‘

aged'é out 28 years,

‘C o] E r1ah Appigere Co1ony,

CegWﬂabanavar Post,

8. B. Venkatesh
S/o Sr1 Rama1ah
aged about 27 years,
Kuvempunagar 'II Stage
Jalahalli East,
, Bangflore 14




9. Venkateshwarlu,
S/o Shri Kondaiah,
aged about 27 years,
C/o Balaji Stores,
Ramachandrapuram,
Jalahalli,
Bangalore - 13

10.P. Venkatesh,
S/o0 Shri M. Periaswamy,
aged about 27 years,
residing at No.558, I Stage,
Kuvempunagar,
Jalahalli East,
Bangalore - 14

11.Malakondaiah,
S/0 Shri Kondaiah,
aged about 27 years,
C/o Balaji Stores,
Ramachandrapuram,
Jalahalili,
Bangalore - 14

12. N. Murugan,
S/o0 Shri Natarajan,
aged about 27 years,
residing at No.54, I Stage,

Kuvempunagar, Jalahalli East,

Bangaiore - 14

13.Bahadur,
8/o0 Shri B. Bahadur,
aged about 31 years,
residing at No.585, 1I stage,
Kuvempunagar, Jalahalli East,
Bangalore - 14

14.P. Obalesh,
$/0 Shri Chinnaiah,
aged about 26 years,
C/o Balaji Stores,
Ramachandrapuram,
Jalahalli,
Bangalore - 13

,wﬂ»mjs Jayakanthan,

TRAT, ~;$/0 Shri Henry,
ffiruxﬁfF}aged about 29 years,

'CAo Oomni Sales Pvt. Ltd.

1 G: Halli,
QS daﬁfﬁ§711 West,
Bandalore - 15

,‘F'Mggﬂ )%
oA T /'M/bevadass,

-8%8/0 Shri M. Michael,
NG PV g@ged about 31 years,

mﬁﬁg residing at Chetha111,

Jalahalli West,
Bangalore - 15

ATttty | Tt vt W PESCISCRRY
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17.

18.

19.

20.

21.

22.

N 6a7

24.

\\REE(\K tnG \He] ] 1 Y
r;@ ﬂ“‘”’BangNa—@oire - 15

Malyadri,

S/o0i8hri G. Peraiah,
aged about 25 years,
7th:Cross, K.G. Halli,
Jalahalli West,
Bangalore - 15

Rajamohan, '
S/o0i8Shri M. Mondaiah),
aged about 23 years, v
C/o0iV.R. Engg. No.138/1
Aswathappa Building,
K.G. Halli,

Jalahalli West,

Banga]ore - 15

Rosa1ah
S/o Shr1 Ob11ah
aged kabout 22 years,

C/o V.R. Engg. No.138/1,

Aswathappa Building,

K.G. Halli, Jalahalli West

Banga]ore - 15

S. Qanesh Murthy,
S§/0 :8hri Sangili,
aged about 31 years,

residing lat Kuvempunagar,

Jalahalli East,
Bangalore - 14

Malakondaiah,

S/o shri Kondaiah,
aged about 24 years,
C/O!Balagl Stores,
Ramachandrapuram,
Jalahalli East,
Bangalore - 14

V. @amanaiah,
S/o Shri Ankiah,
aged about 26 years,

C/o. [Shri Venkateswara Stores,
Jalahalli West,

‘ﬁ ‘Sﬁri‘Oba1a1ah
bged ébout 26 years,

&‘Eﬁﬁﬁ@/o E “Devadas,

AN

res1d1ng’at No.12,
near F;P Hosp1ta1s,

fmi,‘GRamac andrapuram,
“wwﬁfﬁaha111 East,

Banga1ore - 14_

B samue1

S/o Shri B. Ramiah,
agedtabout 27 years,
C/o RaJa Stores,
Ramachandrapuram,
Jalahalli East, .. .~
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25. M. Mohan,
S/0 Shri Muniswamy,
aged about 26 years,
Kuvempunagar II Stage,
Jalahalli East,
Bangalore - 14

26. V. Venkataiah,
8/0 Shri V. Kondaiah,
aged about 27 years,
C/o L.S. Stores, K.G. Halli,
BEL Post, Jalahalli West,
Bangalore - 15

27. Ramaiah, :
S/o0 Shri Venkateswarlu,
aged about 26 years,
-residing at K.G. Halli,
Jalahalli west, '
Bangalore - 15

( By Advocate Shri D. Leelakrishnan )
V.

1. Shri P.P.S. Kahion,
" Air Commodre,

Air Officer Commanding,
Air Force Station,
Ministry of Defence,
Government of India,
Jalahalli,
Bangalore - 13

2. Air Marshall Shri K.B. Singh,
Air Officer Commanding-in-Chief,
Headquarters Training Command,
Ministry of Defence,

Government of India,
Bangalore - 560006

3. Shri S.K. Sareen,
Chief of Air Staff,
Air Headquarters,
Ministry of Defence,.
Vayu Bhavan,

fﬂgl. Central Govt. Standing
ﬁséY Shri K.N. Chandrashekar )

, "ORDER |
SHRI T.V. RAMANAN, MEMBER(A)

A Shri D. Leelakrishnan, .counsel for

Petitioners

Non-Petitioners

the

petitioners and Shri K.N. Chandrasekhar for the

non-petitioners present. Shri Leelakrishnan makes

3
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a submission that in the light of letters dated

12th§January, 1996 (Annexure R-1) and 22nd January,

_ 1997§(Annexure -R-2) the petitionefs'wou1d 1ike to
{ _ make3 comprehensiveb representat1ons to the third
respondent in O.A.Nos.148 and 172 to 197 of 19895,
who ;is non-pet1t1oner‘ No.3 herein by name, for
re—cénsideratioin of the decisionv that has been
taken. ~ Shri Lee]akrishnén further prays for

liberty being given to the petitioners to approach

thisg Tribunal 1in the event of thevrepresentations
R to bé made by the petitioners being turned down by
“the éaid respondent. Learned . Standing Counsel

appeéring for the non-petitioners does not see any

objeétion to this request. Accordingly, we
- cons{der it - appropriate to allow a1T the
petiﬁioners herein to make individual.

representations to the third respondent in the

3

. aforesaid 0O.As (non pet1t1oner No.3 herein by name)
: ]

wwthmn a period. of ohe - month from today and if such

!
; représentatwons are made, they shall be considered
5 Sand adwsposed of within a period of three months

the disposal of | the




#

the above directions; these contempt

disposed of and the non—petitioners

<A~

(G RAMAKRISHNA RAO) ( T V. RANANAN )

MEMBER(J) | | MEMBER(A) -

TN SINTR A L 2T
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Central Administrative Tribunal

.Bangalors Bench
. Bangalore
; .
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